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IN THE HIGH COURT OF MADHYA PRADESH
AT JABALPUR
BEFORE
HON'BLE SHRI JUSTICE SANJEEV SACHDEVA,
CHIEF JUSTICE
&

HON'BLE SHRI JUSTICE VINAY SARAF
ON THE 25t OF AUGUST, 2025

WRIT APPEAL No. 2095 of 2025

SHANKAR LAL AHKE
Versus
THE STATE OF MADHYA PRADESH AND OTHERS

Appearance:
Ms.Pranjal Tiwari - Advocate for the appellant.

Shri Anubhav Jain - Government Advocate for the respondents/State.

Per. Hon'ble Shri Justice Sanjeev Sachdeva, Chief Justice

Learned counsel for the appellant submits that the appellant has been
directed to submit a representation and it has been directed that the
representation of the appellant be decided within 30 days of appellant joining
the place of posting. Learned counsel further submits that in identical
circumstances in Writ Petition No0.24363/2025 by order dated 11.07.2025 it
has been directed that the representation be decided within 30 days and
pending consideration of the representation, stay has been granted to the
petitioner therein. She submits that the facts of the case of appellant as well
as the petitioner in Writ Petition No.24363/2025 are identical.

Issue notice.

Notice is accepted by learned counsel appearing for the
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respondents/State.

Considering the facts of the case of appellant as well as petitioner in
Writ Petition No0.24363/2025, as emanating from the respective orders, the
impugned order dated 09.07.2025 is set aside.

The matter is remitted to the Writ Court to reconsider the petition
particularly in light of the order passed in the case of identically situated
petitioner 1.e. Writ Petition No.24363/2025.

List the matter before the Writ Court for directions on 28.08.2025.

In the meantime, there shall be stay of the posting order.

With the aforesaid, appeal is finally disposed of.

(SANJEEV SACHDEVA) (VINAY SARAF)
CHIEF JUSTICE JUDGE
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